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No. 4e-LA -20r8t lQ l,-tg i dated Chandigarh, the sth December, 2018.
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a
-).

Copy fbrwarded for infbrmation to

all'Members of the Punjab Vidhan Sabha;

the Chief Secretary to Government. I'}unjab. Chandigarh;

all Additioual Chief Secretaries ,/ [rinancial Commissioners 1' Principal
Secretaries ,r Administrative Sccretaries to Goverrunent, [>unjab.
Chandigarh;

No. 49-LA -201U 3T- l'he following Order by the Governor o[' Punjab.

dated the 5th December. 2018, is published {br gcneral infbrmation
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DATED CHANDIGARII:
THE sTH DECEMBER. 2018.

ORDER

IN EXERCISFI OF'llflt POWFIRS CONFFIRRED LJPON MIi IIY

VIRTUE, OF CLAUSE (l) OF Ar{'frct.rj 174 OF THE CONSTTTUT'ION Orr

INDIA, I, V.P. SINGH I]ADNORTJ. GOVF]RNOR OF- PTINJAT}, HIIRIJI}Y

SUMMON THF] FIIIT'IJTJN'I'H VIDFIAN SABHA OF 'IFIE STA fF, OI.

PU}.iJAB TO MEET T'OR IT'S SIX'III SESSION AT 2.OO P.M. ON

THURSDAY, THE I3TH I)IjCT.]MI}}.]R, 2018, IN 'I'HE PUNJAI} VIDIINN

SABHA I{ALI,, VDI]AN I}FIAVAN, CI{ANDI(}ARH.

P.'l'.o.



4.
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the Principal Secretary to Government, punjab, Department or.Parliamentary Affairs, chandigarh (\4,ith4 sp.r. *plj with refbrence rohis Department's letter wo. t/i/zoiz-:.rfelzr 6, dated rfr"^?h'ii.*^U*
2018;

the Secretary to Governor, punjab, Chandigarh;

the chief Electoral officer and Secretary to Government, Irunjab.Election Depadment, Chandigarh (with 4 .pu* 
"opi.rf 

-'

the Legal Remembrancer and Secretary to Government, punjab.
Legislative Deparfment, C handigarh;

the^ Secretary-General, Rajya sabha, parliament House, Ncw Delhi-I 10001;

the. secretary-General, t.ok Sabha, parliament House, New Derhi_l10001(with two spare copies);

the secretary to Government of India, Ministry of parliamentary Aftairs.92, Parliament House, New f)elhi_t tO6Ot;

the Secretary, Government of India, Departrnent of Legal Affiairs, Ministryof Law, New Delhi;

the secretary, Election commission of India, Nirvachan sadan, Ashoka
Road, New Delhi-l I0001;

the secretaries to all State i.egislative Assemblies / councils in India;

the Deputy secretary to Government of India, Ministry of Home Affairs-(Political I (A) Section), New Delhi 110001 ;

the U.nder Secretary t. Governmerlt, punjab, General Adrninistration (tly.tt1") yrth 180 spare copies lbr distributitn among.t trr" 
"Lous Branches

under the Administrative Secretades;.

the Librarian, Lok Sabha Secretariat, parliament House, New Delhi
l 10001;

the Director, Inlbrmation and public Relations,

the Incharge, United News of India, S.C.O.
Chandigarh; : . l
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Punjab, Chandigarh;

No. 2411-12, Sector 2Z-C^
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*r" 
,":h*,*e, Press 'l'rust oI' [ndia, s.c.o. 7g, First Floor, sector 47-D.

Lnanqlga-rh; anil

all : Pres s Correspondents stationed at Chandi sarh.


